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ELECTION COMMISSION OF INDIA
CORRIGENDUM
New Delhi, the 23rd April, 2024

O.N. 108(E).— In pursuance of sub-rule (2) of Rule-11 of the Conduct of Elections Rules, 1961, the list of
contesting candidates (Form 7A) for the Parliamentary Constituencies Scheduled for poll for Phase-2 on 26™ April,
2024 for the General Election to Lok Sabha, 2024 was published was published vide notification no.
464/EPS/2024/7A(2) dated 15™ April, 2024 for general information.

2. The name of the contesting candidate at S. No. 1 from 23-Bangalore Rural Parliamentary Constituency in
English version of the said notification may be read as “Dr. C. N. MANJUNATH” instead of
“Dr. C. N. ANJUNATH”.

[No. 464/EPS/2024/7A(2)]
By Order,
SANJEEV KUMAR PRASAD, Secy.
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